
THE GAUHATI HIGH COURI AT GUWAHATI
(HIGH COURT OF ASSAM : NAGALAND :MIZORAM AND ARUNACHAL PRADESH)

N O T I FI C A T I O N

Datecl Guwahati the 05th of )une,2024

NO. HC.VII-100(Pt.-U)/2010/4916/A #### The Hon'ble Gauhati High

Court has been pleased to nominate the following Judicial Officers to participate

in the East Zone-II Regional Conference on "Contemporary Judicial

Developments and Strengthening Justice through Law & Technology"

scheduled to be held at Kolkata on 29th and 30th of June, 2024.

4

Contact No. Email-Idsl
No.

1 9954081472Shri Pratim Kumar Bora,
istrict and Sessions Judge, Barpeta

ASSAM

Name

pkbora613@gmail.com

2 7002256886 skpsdjm@yahoo.co.in

3 9435040594 bcha kra borty9@gma i l.com

943s087909 nirmali.talukdar@gmail.com

5

Shri Sunil Kumar Poddar
Registrar General, Gauhati High Court

Smti NirmaliTalukdar,
Dist:ict and Sessions Judge, Kokrajhar

Shri Naimuddin Ahmed,
Di:;trict and Sessions Judge, Baksa,

Mushalpur
9435370539 nahmed930@gmail.com

9435393 138 baruah. romen@gmail.com6
Shri Romen Baruah,

District and Sessions Judge, Morigaon

7 9435 133 159 cheta nakhanikar@gmail.com

B 8638032542

Dr. Chetana Khanikar,
Chief Judicial Magistrate, Sonitpur

SmtiJharna Saikia,
Chief Judicial Magistrate, Dhemaji

jharnas26@gmail.com

9

Dr. Debasish Kashyap,
Jt. Registrar (PM&P), Gauhati High

Court
9864568701 debasish kashya p@gma il.com

NAGALAND
sl.
No.

Name Contact No. Email-Id

10
Smti. Somet Chumden Chang,
Principal District & Sessions Judge,

Mokokchunq

' 9612775223 sometchang9@gmail,com

11
Shri Wonchibeni Vandanshan

Patton,
3hief ludicial Maqistrate, Peren

9402988524 patton,wonchi @gma il.com
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; Shri Biswajit Chakraborty,
I District and Sessions Judge, Nagaon



MIZORAM
sl.
No

Name Contact No. Email-Id

72

Smti. Sylvie Zomuanpuii Ralte
Additicnal District & Sessions Judge,

Aizawl
Smti. Lalhriatpuii,

Civil Judge (Sr, Division) -cum-
Chi:f iudicial Magistrate, Siaha

9862384868 sylvie_ra lte@red iffma il. com

13 9774s82798 ahriatic@gmail,com

sl.
No.

Name Contact No. Email-Id

74

Shri Ito Basar,
District & sessions Judge, Khonsa,

Tirap District.
dnsckhonsa@gmail.com

15 7085868151 cjmroing@gmail.com

Shri Komjum Tasso,
Chief judicial Magistrate-cum-Civil
Judgr-. (Sr. Division), Roing, Lower

Diba Vall

Computer Committee Members at District Level

ASSAM

Name

The nominated Judicial Officers are directed to attend the aforesaid

Regional Crlnference accordingly. The tentative programme schedule for the

aforesaid ccnference is also enclosed herewith.

The venue for the aforesaid Regional Conference will be intimated in the
due course.

By order,

Sd/- S. Dhar
REGISTRAR (JUprCrAL)
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sl.
No.

Contact No. Email-Id

1
Shri Dibya Jyoti Mahanta,

District and Sessions Judge, Golaghat
986437t466 ma ha ntadibyajyoti@yma il.com

2 943s296382 sharmilaajs@gmail.com

3

Smti Sharmila Bhuyan,
Di:;trict and Sessions Judge,

Lakhimpur
Smti Roushan Ara Rahman,

Di:;trict and Sessions Judge,
Karimqanj

9435358355 ra hma n. rousa n @gma il.com

4
Smti Moushumi De,

Di:;trict and Sessions Judge,
Bonqaiqaon

9435195016

5
Shri Dimbeswar Taye,

Chief" Judicial Magistrate, Cachar
8872042024 kulamuadimbeswar@gmail.com

ARUNACHAL PRADESH

943605554s

moush umideT2@gmail.com



MemoNo.HC.VII-100(PI.-VIII)/2010/4917lA, Dated 05-06-2024
Copy for information & necessary action to:

1. -l'he Hon'ble Director, National Judicial Academy, Suraj Nagar PO, Bhopal

- 462044, Madhya Pradesh.

2. I'he Registrar General, High Court of Calcutta, Kolkata-700001.

3. lhe Director, West Bengal Judicial Academy, Rajarhat, New Town,

Kolkata-700160.

4. l'he L.R. & Secretary to the Govt. of Assam, Judicial Department, Dispur,

Ciuwahati, Assam.

5. l he Secretary to the Govt of Nagaland, Justice and Law Department,

Kohima, Nagaland.

6. lhe Secretary to the Govt. of Mizoram, Law and Judicial Department,

Aizawl, Mizoram.

7. The Secretary to the Govt. of Arunachal Pradesh, Law and Judicial

D,epartment, ItanaEar.

B. The Principal Accountant General (A&E), Assam, Beltola, Guwahati for

information and necessary action.

[The Officers are placed on deputation for the program on

c'ondition that (a) the Officers will be treated as on duU during

the training period A (U they will be entitled T,A. & D,A. as

a,dmissible under the RulesJ.

9. The Accountant General (A&E), Nagaland, Kohima I Mizoram, Aizawl I
Arunachal Pradesh, Itanagar for information and necessary action.

[The Offiicerc arc placed on deputation for the program on

c'ondition that (a) the Offiicers will be treated as on duty during

the training period A (U they will be entitled T,A. & D.A. as

admissible under the RulesJ.

10. The Registrar (Admin /Vigilance/Estt.(i/c)), Gauhati High Court, Guwahati.

11. The Registrar-cum-Principal Secretary to the Hon'ble the Chief Justice,

Gauhati High Court, Guwahati.

12. The Registrar, Gauhati High Court, Kohima Bench, Kohima I Aizawl

B.ench, Aizawl / Itanagar Permanent Bench, Yupia.

(He/She is reguested to inform the concerned Judicial Officer

of his State about this notificattbn accordingly).
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13. The nominated Judicial Officers.

14. The District & Sessions Judge,

Cachar, Silchar / Dhemaji / Sonitpur, Tezpur / Udalguri

(He/She is requested to inform the concerned Judicial

Clfficer under his /her control about this notification).

15. The Project Manager, Gauhati High Court, Guwahati.

(He is requested to upload the Notification immediately in

the official website of the Gauhati High Court, Guwahati).

16. The Administrative Officer, Judicial Academy, Assam with a request to

place the notification before the Hon'ble Director, Judicial Academy.

17.lhe Private Secretary to Hon'ble Mr. Justice Manash Ranjan Pathak,

Ciauhati High Court, Guwahati for his Lordship's kind information.

18, l'he CA to the Registrar General, Gauhati High Court, Guwahati.
(THE LIST OF OFFICERS HEREINABOVE IS NOT NECESSARILY IN ORDER

bF
*\

qb'
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